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RECORD OF PROCEEDI NGS
Givil Appeal No('s) . 9540- 9541/ 2010
STANDARD CHARTERED BANK Appel | ant (s)
VERSUS
ANDHRA BANK FI NANCI AL SERVI CES LTD & ORS Respondent (s)

(Wth appln.(s) for pernission to file additional docunents and
of fice report)

Date : 05/02/2015 These appeals were called on for hearing today.
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HON BLE MR JUSTI CE V. GOPALA GONDA
HON BLE MRS. JUSTI CE R BANUMATHI
For Appellant(s) Ram Jet hmal ani, Sr. Adv.
Parul Shukl a, Adv.
Mahesh Agarwal, Adv.
Ri shi Agrawal a, Adv.
E. C. Agrawal a, Adv.
Shashank ©Mani sh, Adv.
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Rohit Kapadia, Sr. Adv.
Anupam Lal Das, Adv.

RR 4-10 Pradeep Sancheti, Sr. Adv.
Sunita Dutt, Adv.

Shri ni vas Deshnukh, Adv.
Si ddhart h Thacker, Adv.
Shashank Trivedi, Adv.
Anupam Lal Das, Adv.

Subr anoni um Pr asad, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER
Furt her argunent s of M. Pr adeep Sancheti , | ear ned seni or

counsel for respondent Nos. 4 to 10 are concluded. Then, M. Ram
Jet hmal ani, | earned senior counsel for the appellant-Bank nade his
reply subm ssion.

Learned counsel for the respondents are permtted to file



their witten subm ssions including cross objections by Mnday,

t he 9th February, 2015 after duly serving a copy upon t he
appel l ant’ s counsel . Thereafter, |earned counsel for the appell ant

is al so permtted to submi t hi s witten submi ssi ons/ cross
obj ections by Thursday, the 12th February, 2015.

The matters are reserved for judgnent.
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